
IA No. 1lIJPR/20tR
IB 601(ND)/20tS

UNDER SECTTON 60(5XC) of tBC.20l6

In the matter of:

Packwell (India) pvt. Ltd. .. Applicant/petitioners
VS.

Emgee Cables & Communication Ltd, ...,.............Respondent

Order delivered on 05.10.201g
Coram: Shri R. Varadharajan, Member (Juclicial)

: Sandeep Taneja, Adv.

: None appeared.

ORDER

Leamed counsel for the IRp is present. It is represented by leamed counsel

for the IRP that he has been replaced by an another Rp to carry forward the

process of Corporate Insolvency Resorution in relation to the Corporate Debtor

vide order dated 31.08.201g and in the circumstances this application has become

infructuous. Taking into consideration the said representation this application

stands dismissed as infructuous.
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